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Shri B1ImIITDD Kablr: Survey is • 
continuous process and we can only 
.. y what has been spent in a particu-
lar year. In 1962-63, the provisional 
Aeures are Rs. 3.29,23,000 for the Sur-
v~ of India. 
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The Minister of Ecllu:atioD (Dr. 1[. 

L. ShrlmaU): (a) Yes, Sir. 

(b) No, Sir. 

(e) Does not arise. 
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Shrimati Savitri Nigam: May I know 
whether the Central Government is 
going to provide for the funds or the 
State Government will be responsible 
for expenditure? 

Dr. K. L. Shrimali: This is a Central 
Institute. It will be financed by the 
Government of India. 

Dr. Sarojini Mahishi: Will it be a 
voluntary organisation or will it be 
sponsored by the Government cf 
India? 

Dr. K. L. Shrimali: This will be an 
autonomous organisation, and not a 
voluntary organisation. It will be 
financed .by the Government of India. 
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Dehbar Commi8!doD 

+ 
.IOU J Shri H. C. Soy: 

. L Shri Besra: 

Will the Minister of Dome Affairs 
be pleased to state: 

(a) whether it is a fact that Dhebar 
Commission has recommended and 
the Central and State Governments 
have accepted that rehabilitation and 
employment of the persons directly 
displaced by the big projects is to be 
the responsibility of those proJects; 
and 

(b) if so, the progress made so far 
in implementing this recommendation? 

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati 
Chandrasekhar): (a) Yes. 

(b) Details of implementation are 
being worked out in consultation with 
~he concerned Ministries of Govern-
ment of India and the State Govern-
ments. 
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Shri Sham Lal Saraf: .May I knoW" 
if attempt is being made to rehabili-
tate such of the persons as are likely 
to be dispossessed from those places 
before the scheme comes into 
operation? 

Shri La! Bahadur Shastri: Weare 
already doing something on these 
lines; this is an important part of this 
scheme. We will certainly try to re-
habilitate those who are ousted. 

Shrimati ~DU Chakravartly: How 
i· the compensation computed? Is the 
job given supposed to be thc compen-
sation or is there some sort of com-
putation regarding the displacement 
itself'! 

Shri Lal Bahadur Shastri: Of course, 
compensation is given for different 
things. It land is acq uired, for 
example, the value or the land and 
other things have to be taken into ac-
count. and payment is made for the 
land. Then the other possible thing 
is, we try to give them land in the 
place of the land which has .been taken 
110 that they can build their houses, 
or, it it is culturab1e land which i~ 




